
*573 Written Anrtoer*  JYAISTHA 9, 1889 (SAKA)  Written Antwen 1574

' (tr) fipft «r* ifjw
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Will the Minister of Food and Agri
culture be pleased to state:

(a) whether it is a fact that Gov
ernment were not in favour of some 
Districts of Bihar being declared aa 
famine areas by the State Govern

ment; and

(b) if so, the reasons therefor?

The Minister of State in the Minis
try of Food, Agriculture, Community 
Development and Cooperation  (Shri 
Annasahlb Shinde): (a)  and  (b). 
The declaration of any  area in the 
State as famine area is entirely with
in the competence of the State Gov
ernments and it is not necessary for 
them to consult the Government of 
India before the issue of declaration 
of this type.  The  Bihar  Govern
ment, however, consulted the  Govt, 
of India informally in the matter and 
were advised that  everything pos
sible was being done  both by the 
State and Central Governments  to 
relieve distress and that there  was 
little advantage in declaring famine 
at that stage.  They were also told 
that on the other hand,  there was 
danger that such a declaration might 
create a psychology of greater scar
city, might lead to a rise in the prices 
of foodgrains in the  open  market 
and might send the foodgrains under
ground.
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